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For Applicant: Sri Praveen Kumar 
For Respondents: Sri SMS Saxena

It is said th a t th is O.A. h as been filed seeking 
MACP, which has been granted from the date of 
completion of 10 years and 20 years of service and 
consequential benefits have also been paid as 
conceded by the learned counsel for the applicant.

O.A. is, therefore, dism issed having become 
infructuous. No order as to costs.
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